[25 August, 2006] RAJYA SABHA

Errors of omission and commission of some branches of these banks
should not be the reason for withholding the permission to open new
branches and ATM centres for a long period since it adversely affects growth
of the industry.

| would, therefore, urge upon the Government to ensure that no hardship
is caused to the general public because of inordinate delay in granting
approval for opening of new branches.

Concern over delay in Promotion to Medical Tourism in the Country
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Demand to Upgrade Bagdogra Airport into an International Airport
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Request to Promote Santhall Language

SHRI BHAGIRATH MAJHI (Orrisa): Sir, the Santhali Language has been
included in the Eighth Schedule of the Constitution. Consequently, this
language is being used by UPSC and Jharkhand Public Service Commission
for administrative examinations and, at the same time, many educational
institutions, universities and other academies recognised Santhali language in
Santhali dominated areas. There are a few major demands from the deprived
Santhali community. | request the Government, through the House, to
introduce or include the Santhali language in the following fields:—

1. Olchiki script of the Santhali language should be incorporated in the
currency notes where other languages are listed.

2. Government Notification should be available in Olchiki script in
Santhali dominated areas.

3. Central Government as well as Santhali dominated States must
include this language for all administrative examinations.

4. National and international news in Santhali language with other
programmes should be broadcast by national and other TV channels
and radio also.

Need to ensure Welfare of Emigrant Workers

DR. GYAN PRAKASH PILANIA (Rajasthan): Sir, it is estimated that
about 5.5 lakh skilled and semi-skilled Indians travel to other countries,
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